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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
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(Brief summary of proceedings)

Tuesday, 06 January 2026 / 16 Paush 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair

As soon as the House convened, Sh. Ajay Mahawar, Hon'ble Member, stated that the
opposition was spreading a false rumour in the media about government teachers allegedly
being asked to count stray dogs.

Members of the ruling party stood up on their seats and demanded that the opposition
should tender an apology in this regard.

Uproar in the House.

The Chair repeatedly requested the Members to resume their seats.

Uproar continued.

The Chair adjourned the House for 30 Minutes.

Uproar continued.
Pandemonium ensued.
The Chair adjourned the House - Lunch-Break.

House reassembled.

Hon’ble Speaker in-Chair.

Ruling by the Chair :

Hon'ble Speaker informed the House that he had received a complaint from Sh. Ajay
Mahawar, Hon'ble Member, in which he stated that the Aam Aadmi Party convener, Sh.
Arvind Kejriwal, former Chief Minister, Sh. Sanjeev Jha, Hon'ble Member and other leaders
were making allegations through newspapers/media that the Delhi government had ordered
government teachers in Delhi to count stray dogs, while the Delhi government has
repeatedly denied it.

Taking cognizance of the matter, the Chair referred the matter to the Department Related
Standing Committee on Education with the direction to submit a report in this regard to the
House.

Question Hour :
Replies to Starred Questions No. 01 to 20 and Un-Starred Questions No. 01 to 110 were
laid on the table. Reply of Un-Starred Question No. 99 was not received.

02.00 PM Special Mention (Rule-280) :

02.01 PM

The Chair directed that the matters to be raised by the following Members under Rule-
280 be treated as read :

Smt. Poonam Sharma
Sh. Umang Bajaj

Sh. Sandeep Sehrawat
Sh. Om Prakash Sharma
5. Sh. Veer Singh Dhingan

Ruling by the Chair :

The Chair drew the attention of the House towards the incorrect and malafide statements
made by Ms. Atishi, Hon’ble Leader of the Opposition, in the media regarding the
ground of suspension of Members of Opposition and discussion on Air pollution. The
matter was referred to the Committee of Privileges.

Dr. Ajay Dutt

Sh. Pawan Sharma

Sh. Pravesh Ratn

Sh. Ravinder Singh Negi
0. Sh. Kuldeep Solanki
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Papers laid on the Table:

Shri Ashish Sood, Hon’ble Minister of Power laid copies of the following on the table

of the House :

i. Notification No. F. 5(27)/2025/DERC/Power/6032 dated 25/09/2025 regarding
Delhi Electricity Regulatory Commission (Budget)(Amendment) Rules, 2025 (Hindi
and English Version).

ii. Annual Report of Delhi Electricity Regulatory Commission (DERC) for the year
2023-24 (Hindi & English Version).

iii. Notification No. F. 17(220)/DERC/Engg./2023-24/7898/750 dated 07/08/2025 and
Corrigendum No. F. 17(220)/DERC/Engg./2023-24/7898/751 dated 07/08/2025
regarding Delhi Electricity Regulatory Commission (Supply Code and Performance
Standards) (Seventh Amendment) Regulation, 2025(Hindi and English Version).

iv. Notification No. F. 17(332)/ DERC/Engg./2024-25/8107/992 dated 10/10/2025
regarding Delhi Electricity Regulatory Commission (Renewable Purchase
Obligation and Renewable Energy Certificate Framework Implementation)
Regulation, 2025 (Hindi and English Version).

v. 10" Annual Report of Delhi Technological University for the year 2023-24 (1
August, 2023 to 31 July, 2024) (Hindi and English Version).

vi. Audit Report of CAG on Annual Accounts for the year 2018-19 to 2021-22 of Netaji
Subhash University of Technology (Formerly Netaji Subhas Institute of
Technology) - Audit alongwith Action Taken Report (Hindi & English Version).

Presentation of Report :
Shri Mohan Singh Bisht, Hon’ble Deputy Speaker presented the Third Report of
Business Advisory Committee.

The Chair welcomed Dr. Jagdish Mukhi, Former Minister, Govt. of NCT of Delhi
present in the LG’s Gallery of the House.

Presentation of Report :
Shri Parduymn Singh Rajput presented the First Report of Committee of Privileges
and also made a brief statement.

Introduction of Bill :

Shri Pravesh Sahib Singh, Hon’ble Minister of Legislative Affairs introduced ‘The
Court Fees (Delhi Amendment) Bill, 2026 (Bill No. 01 of 2026)’ with the leave of the
House and made a brief Statement.

Statement made by Hon’ble Minister (Rule-270) :
Shri Kapil Mishra, Hon’ble Minister made a statement regarding 350" Martyrdom
Anniversary of Sri Guru Tegh Bahadur Ji.
The following Members also expressed their views :

1. Shri Manjinder Singh Sirsa, Hon’ble Minister
(02.38 P.M. : The Chair welcomed Sh. Naseeb Singh, Former Member present in the
Visitors’ Gallery of the House.)

2. Shri Arvinder Singh Lovely

3. Shri Virender Singh Kadian

4. Shri Tarvinder Singh Marwah

5. Dr. Ajay Dutt

6. Shri Raj Kumar Bhatia

7. Smt. Rekha Gupta, Hon’ble Chief Minister

Shri Manjinder Singh Sirsa, Hon’ble Minister and other Members of Ruling Party
alleged that Ms. Atishi, Hon’ble Leader of Opposition used objectionable remarks
against Sikh Gurus and demanded apology from her.

The Chair stated that after examining the recording of the proceedings, the said matter
would be considered tomorrow.



17. 03.58 PM The Chair adjourned the House for 15 Minutes for Tea-Break.

18. 04.16 PM House reassembled.
Hon’ble Speaker in-Chair.
19. 04.16 PM  Motion of Thanks on Lieutenant Governor’s Address :
Shri Ravinder Indraj Singh, Hon’ble Minister moved the following Motion :
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his address
delivered to the Assembly on 05" January, 2026,
The following Members participated in the Discussion :
Shri Ajay Kumar Mahawar
20. 04.58 PM The Chair adjourned the House upto 11.00 AM on Wednesday, 07 January 2026.

Delhi Ranjeet Singh
06 January, 2026 Secretary
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